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(¢) whether the Central Government proposes to make an additional allocation
of budget towards payment of remaining obligations and if so, by when the additional

allocations would be made and if not, the rcasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Under National Rural
Drinking Water Programme (NRD WP), the allocation made to the State of Rajasthan in
the year 2016-17 is ¥ 609.59 crore. Out of this, an amount of ¥289.20 crore has been
released to the State till 27.7.2016.

(b) and (c) The request regarding additional funds from State Government of
Rajasthan has been received. However, under NRDWP fund are allocated amongst the
States based on a pre-approved criteria as per guidelines in which population of the
State, geographical area, ctc. are taken into consideration. The request of additional
allocation is not feasible from the existing allocation of funds under NRDWP as there
is no provision for the same. The request of additional fund is considered at the end
of the financial year subject to available savings of this Ministry. However, as per the
guidelines of NRDWP and considering the conditions, Rajasthan is already getting the
highest allocation amongst all the States. The State may consider allocation of more
funds from its own plan to the rural drinking water supply sector from the enhanced
devolution of funds under the 14th Finance Commission.

Fluoride, arsenic and other metals in drinking water in Chhattisgarh

+1514. DR. BHUSHAN LAL JANGDE: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether drinking water quality of various settlements of Chhattisgarh is
affected by fluoride, arsenic and other metals of which only 78 fluoride affected
localities have adequate measures to curb the pollution;

(b) whether there is no sufficient infrastructure to curb the problems of hard
water in 21 localities and to curb the problem of availability of iron, mica and arsenic
in 1,742 localities; and

(c) whether special package would be sanctioned for providing quality drinking
water in the State?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) As reported by
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the Government of Chhattisgarh into the online Integrated Management Information
System, as on 27/07/2016, there are 1,148 rural habitations which are yet to be provided
safe drinking water. Out of these, 75 habitations are affected with excess fluoride, 1,054
habitations with excess iron, 18 habitations with excess salinity and one habitation with
excess nitrate in one or more rural drinking water sources. The Government of Chhattisgarh
has not reported any arsenic affected habitation as on 27/07/2016.

(¢) Rural water supply is a State subject. The Ministry of Drinking Water and
Sanitation, Government of India assists the States technically and financially through
the centrally sponsored National Rural Drinking Water Programme (NRDWP). There is
a fixed inter-State allocation criteria for funding under NRDWP. For the financial year
2016-17, the Central allocation of funds under NRD WP for Chhattisgarh State is ¥ 65.83
crore, of which ¥ 32 .44 crore has already been released. Under NRDWP, upto 67% funds
allocated to the Chhattisgarh State can be utilized for coverage and tackling water
quality problems. Since surface water based piped water supply schemes take a long
gestation period of say 3-4 years, Government of India with the recommendation of
NITI Aayog has provided ¥ 1.05 crore to Chhattisgarh State, for providing community
water purification plants in 50 fluoride affected habitations so that 8-10 litres per capita
per day of safe water for drinking and cooking purposes is made available immediately.

Performance of States under TSC

1515. SHRIMATI THOTA SEETHARAMA LAKSHMI: Will the Minister of
DRINKING WATER AND SANITATION be pleased to state:

(@) whether the Central Government has assessed the performance of various
States under the Total Sanitation Campaign (TSC);

(b) if so, the details thereof including the deficiencies/irregularities noticed,
State/UT-wise;

(¢) the corrective measures taken or proposed to be taken by Government to
check recurrence of such kind of deficiency/irregularity in future;

(d) the funds released for the purpose during the last three years, State-wise;
and

(¢) the other steps taken by Government to achieve the target set for TSC by

involving local bodies in the country particularly in the rural arcas?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) to (c) The Total

Sanitation Campaign (TSC) was launched from 1.4.1999 with principles of low to no



